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Esvee Steel Enterprises

Crescent Infrastructure pvt. Ltd
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SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V- NALL"{SENAPATHY
MEMBER (T)
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ORDER

TCP No. 259/I&BPArICLT/MBI.I!IAIV2017

The petitioner,s Counsel is present but none present from the Corporate
Debtor's side.

For the petitioner has not I

Adjudicating Autho,i,y R,1"",h" p;;::::J :";"j::j:#r:;
the Corporate Debtor as prescribed list this matter for hearing or\ 06,72,2077 -

The petitioner,s Counsel is di
the opposite side. 

rected to intimate the next date of hearing to
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V. NALLASENAPATHY
Member (Technical) B.S.V. H
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Member (Judicial)
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